CENTRAL ADMINISTRATIVE TRIBUNAL
- ERNAKULAM BENCH

0.A.No.423/96

THURSDAY THIS THE 20TH DAY OF JUNE, 1996,

CORAM

HON'BLE MR,JUSTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN
HON'BLEMR, P.V.VENKATAKRISHNAN, ADMINISTRATIVE MEMBER

E.K.Vijayan,

Extra Departmental Mail Carrier,

Edakadathy Branch Office,

Mukkoottuthara Post Office,

Mundakayam-686 510,

Kottayam, ceseee Applicant

(By Advocate Mr. OV Radhakrishnan)

1.

2.

Vs,

Sub Divisional Inspector (Postal) '
Mundakayam Sub Division,
Mundakayam-686 513.

Superintendent of Post Offices,
Changanacherxy Division,
Changanacherry-686 101,

Postmaster General,
Central Region, Kochi,

K.K.Ramakrishnan

Extra Departmental Delivery Agent,

Mukkoottuthara Post Office, :

Mundakavam, Kottayam District. .... Respondents

(By Advocate Mr.James- for Mathews J Nedumpara)

The application having been heard on 20th June, 1996
the Tribunal on the same day delivered the following:

OiR D E R

CHETTUR SANKARAN NAIR(J), VICE CHAIRMAN

Applicant challenges the appointment of

4th respondent under A9, The name of 4th respondent

shown in the cause title is K.K.Ranakrishnan'while

the name mentioned in A9 is K,K.Ramachandran. According

to standing counsel the name might have been mistyped.
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We find the name K.K.,Ramachandran occurring twice in
A9 itself, Anyway we cannot lend ourselves to Juesses

and decide cases coming before us,

2. Be that as it may, Shri Mathews J Nedumpara
appearing for réspondents made a solemn statement before
us that A9 order will be withdrawn, We record the
submission, Since the order challenged by Applicant

is withdrawn he can have no further grievance in the

matter,

3. Counsel for applicant submits that another
order has been passed by respondents appointihg
K.K.Ramakrishnan, If there is such an order, first

respondent will furnish a copy of the same to applicant,

4, Original application is disposed of
as aforesaid. No costs,

Dated the 20th June, 1996,
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P,V,VENKATAKRISHNAN CHETTUR SANKARAN NAIR(J)

ADMINISTRATIVE MEMBER VICE CHAIRMAN
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